Crl Appeal No. 1 of 2014
BEFORE
THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON'BLE MR JUSTICE SR SEN

04.11.2014

Mr MF Qureshi, learned counsel for appellants prays
for and is granted a week’s time to prepare and argue the
matter

List on 10.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



Crl Appeal No. 3 of 2014
BEFORE

THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

Mr B Bhattacharjee, learned Amicus Curiae appears
for appellant.

Mr R Gurung, learned GA represents the State
respondents.

Registry is directed to provide photo copy of
statements of all witnesses under Section 161 CrPC to
learned Amicus Curiae.

Liston 14.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WA No. 3 of 2014
IN WP(C)No. 53 of 2011

BEFORE
THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

Learned senior counsel who is engaged to argue the
matter is in personal difficulty today.

List on 10.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WA No. 4 of 2013
BEFORE

THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

Mr PN Nongbri, learned counsel for respondent prays
for adjournment on behalf of Mr N Dutta, learned senior
counsel, on the ground that the said learned senior counsel
engaged to argue the matter is not available today.

Liston 21.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WA No. 4 of 2014
IN WP(C)No. 54 of 2011

BEFORE
THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

Learned senior counsel who is to argue the matter is
said to be in personal difficulty today.
List on 10.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WA No. 37 of 2013
IN WP(C)No. 213 of 2013

BEFORE
THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

On the request on behalf of Dr. ODV Ladia, learned
senior counsel, for adjournment on the ground that he is in

personal difficulty today, liston 11.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WA No. 40 of 2014
IN WP(C)No. 341 of 2013

BEFORE
THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

On the request of Mr HS Thangkhiew, learned senior
counsel for appellants, let this matter be listed on

05.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WA No. 43 of 2013
IN WP(C)No. 173 of 2013

BEFORE
THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

Mr K Paul, learned counsel for appellant prays for
and is granted a week’s time to prepare and argue the
matter

Liston 11.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WA No. 48 of 2014
IN WP(C)No. 308 of 2012

BEFORE
THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

Learned counsel for petitioner prays for and is
granted a week’s time to prepare and argue the matter.

List on 10.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WA No. 49 of 2013
IN WP(C)No. 175 of 2013

BEFORE
THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

Mr K Paul, learned counsel for appellant prays for
and is granted a week’s time to prepare and argue the
matter

Liston 11.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WA No. 50 of 2014
IN WP(C)No. 288 of 2013

BEFORE
THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

Learned counsel for petitioner prays for adjournment
on the ground that Mr AH Hazarika, learned counsel on
record is out of station.

List on 10.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WA No. 55 of 2014
IN WP(C)No. 311 of 2013

BEFORE
THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

Learned counsel for appellants prays for and is
granted a week’s time to prepare and argue the matter.

List on 14.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WA No. 57 of 2014
IN WP(C)No. 214 of 2013

BEFORE
THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

Mr R Deb Nath, learned counsel for appellants prays
for and is granted a week’s time to prepare and argue the
matter.

Liston 11.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WP(C)No. 80 of 2014
BEFORE
THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

Mr MF Qureshi, learned counsel for respondents
prays for and is granted a week’s time to prepare and argue
the matter

List on 10.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WP(C)No. 145 of 2014
BEFORE

THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

Mr SC Shyam, learned senior counsel appears for
petitioners.

No one appears for respondents.

Learned senior counsel for the Union of India prays
for and is granted a week’s time to seek instruction and
argue the matter.

Liston 11.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



WP(C)No. 324 of 2013
BEFORE
THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)
THE HON’BLE MR JUSTICE SR SEN

04.11.2014

Mr R Gurung, learned counsel prays for adjournment
on the ground that Mr AH Hazarika, learned counsel on
record for respondents is in personal difficulty today.

List on 14.11.2014.

JUDGE CHIEF JUSTICE
(ACTING)

dev



